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Ii~ THE CE:·iTHAL AD.·iI 1I S TRATIVE ':'~I9TJi'1AL , ALLAHJ>.B;...D DEl.CH , 

ALLA:IADAD • 
• • • • 

o r i ; i nal Applicei tion 10 . 509 o f 1997 

t his the 18th tlay o f April ' 2002 . 

TIO 1' BLE IR . JUSTIC E L . R. I< . TRIVEDI , ... , .c . 
l!O:; ' BL E IAJ GE.J K . I< . SRIVASTAVA , t.r.1BEH (A ) 

J\shok Kuma r Jain , '6/o Sri . 1. s . Jai.a , R/o 127, Tai gore 

i•Ta gar , Daya l Bagh , Ag ra . 

Applicant. 

Dy Advoca t e : sri A. K. Sachan 

Vc rsns . 

1 . union o f Ir1dia through S ccr6?tary , :.U.nistry of 

Agricu lture .. 1:risl1i Bha\1an , :Jew Delhi . 

2 . 'Ihe ::epartrne nt o f Agriculture and co- opera tion , 

·.1i nistry of Agricu.lture , Govt . of India, Dire ctorate 

o f .Eco nomic s and r tatistics , I\lew Del hi throug h its 

EConomic a n d statistical ;dvise r . 

3 . Additional Economic Adv isor , Directoru t e of 

Economic and St a tistics (Cost study branch) , shashtri 

Bha\van , Nev1 Delhi . 

4 . The Principal , Ra j a Bal \1ant Sing h College , Ra j a 

Bal \·1ant Sing h Ro ad , Ja.gra . 

Resp o ndents . 

By Adv ocate : Sri .Amit Stha l ek.ar. 

0 R D E R (ORAL) 

JUSTICE P. . H . K . TRIVEDI , V . C . 

By this applica.tion under Section 19 of the A. T. 

Act , 1985 , the applicant has chal lenged the order dated 

5 . 10 . 96 (Annexur e no . 26 ) by whi ch var ious employees 

\Jho v1e r e a l r eady l1orl<ing under the comprehensive cost 

of Cul tivdtion Sche~e have been r e - designated and 

a~ainst ti1e:m the scale of pay h as b een prescribed . 

The o rder provides that h e nceforth onl y the p ost o ~ 
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Field Of fic c r s ! .all be treated to be teaching c adr e and 

r e st of the p osts shal l b e non- teaching c adre . The 

Fi e ld Oificer h a s been p r e scribed the pay- scale of 

f.'.s . 37 0 0- 5700/-. The Fi e l d supervisor and Asstt . s tatisti-

cian h a v e been i:>ut in same grade \'Ji th pay sea l e o f 

~. 3000-4500/-. Th e gri~va nce o f the appl i c u n t is that 

he was appointed as St a tis ticia n a n d his p a y - sca l e 

sho u l d be • .s. 37 0 0 - 57 00/ -, but the r e sDonden t. no . 4 nu mcly 

the Principal, R. n. s . Collc~e , As r a t h rough \n i ch the 

cornpr~~ensivc cost o f cultivu tion s cheme i s b e ing 

i mpl ement ed , i s not paying the sala ry f or \·rhich the 

applica nt i s entitl ed . Iteli a nce h a s b e en p l ace d on the 

l e tte r d a t ed 6 . 3 . 95 addre sse d by the 1inis try of 

Agricu lture to t he p rincipal , R. B. s . Coll~ge , Ag r a , 

i..,rhich r eads as under : -

11p l eu. s e r e f e r to y o ur l e tte r no . 2025 dil t ed the 
31ol . 9 5 r t garding the r es t or a t i on of p ay o f Sri A. !-' . 
Jain in th e s c a l e o f ~. 37 00- 57 00-
In this conn ection , it is to inform that the pay of 
Sri .l\. J( • . J"ain \·1u.s r estored a t ~3 . 4575/- a s on 1 . 4 . 93 
in the s c a l e of J . 3700- 5700 a ft e r b~oroughly 
~<a:ni~ing his c a s e . ~1is is cla rif i ed b~at his scale 
is p ure ly pe1·sona l to sri A. K . .. rain a nu ~ ;i ll no t. s e t 
a ny precedent for any mc=r:ibe r of the staff o r RDS 
college , Ag r a or an} othe r imple~enting Agenc y o f th 
c o s t o i Cul t iva tion s cheme . 
As r egards t l.e r ""vis ion of pay - sca l e s o f Fi e ld 
Supe rvisors , thi s ~irectorate • s a . o . l ett e r of ev en 
nu<llbe r- dc t ed t he 2 9 . 7 . 93 may p l ed s e be seen \·1hich is 
sel f - e::pl ana t ory (copy encl as e for r eady r e f e r e n c e ) . 11 

2 . 'Ih e g ri ev a nce of b~e applica nt i s that i n spite o f 

Gov e r nment o rder da t~d 6 . 3 . 95 (Ann c xure- 24 ), the 

applicunt is not b e iny pai d his s a l a ry in the pay - scale 

for 1·1hich h e i s l egally entitl ed . Sri Aini t Sthal e kar , 

l ea rned counsel ap1)ea ring f or t he r 1... s p ondcnts has 

subrni tted tha t the Government had a !ready taken the i r 

stand , th Lr \... for e , t h.c. applica nt is e!1titl e d to pay 

h i s s a l a ry for \·lhich h e i s entitl e d . 
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3 • For the r eason s stated above. the o . A. i s a llov1ed 

a nd the respondent no . 4 i s directed to pay the sa l ary 

in the pay- scale of ~. 37 00- 57 00/ - as provided in the 

ordGr dat~d 6 . 3 . 95 ( Annexurc- 24) . '!h e .curre nt sal a ry 

o f the applic u nt sl1all be pai d f ront the month o f Apri l• 0 2 

payabl e in the month of t·1ay • 02 and arrear s of the sa l nry 

shall be paid within a period o f s ix months from the 

dat e of c o mnunication o f t hi s order . 110 c o s ts . 
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. lE~ IB Er. (A ) V • C • 
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